SCHEDULE FOR THE INTERVIEWS FOR APPOINTMENT AS
NOTARIES IN RESPECT OF THE STATE OF UTTARAKHAND
TO BE HELD FROM 26.10.2018 AT LUCKNOW

Date : 26t Oct 2018 (Friday)
(Sr. No. 1-till last)
Time : 2:00 P.M.

Venue

Income Tax Appellate Tribunal, (ITAT)
5th Floor Picup Bhawan, Gomati Nagar,
Lucknow-226010



BY SPEED POST

Sr.No. 1
F. No.N-11013/7320/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Jasmahindra Singh, Advocate
Sh. Dileram Ravi
Shri Gandhi Harijandharamshala, Bhola Giri
Road,Haridwar Uttarakhand-249401

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 18.11.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 2
F.No.N-11013/7321/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Sanjay Kumar Sharma, Advocate
Sh. Vishnu Prasad Sharma
3, Braham Vihar,Kankhal Haridwar
Uttarakhand-249408

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 18.11.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 3
F.No.N-11013/7322/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Puneet Kansal, Advocate
Sh. Narendra Kansal
Near Maniharon Mosque Mohalla Mehtan Peeth
Jwalapur Haridwar Uk-249407

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 20.04.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 4
F.No.N-11013/7323/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Virendra Singh Kandari, Advocate
Sh. Late Shri Trilok Singh Kandari
Nand Vihar Colony Near St Mary School,
Gangapur Road Rudrapur Udam Singh Nagar,
Uk-263153

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 12.08.17 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 5
F.No.N-11013/7324/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Anil Rautela, Advocate
Sh. Bhagwat Singh Rautela
Vill-Jakhani, Po-Bin Pithoragarh, Uk-262501

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 23.01.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-~Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 6
F.No.N-11013/7325/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Sanjay Kumar, Advocate
Sh. Satnam Singh
Opp-Balaji Mandir, Jaspur Khurd Kashipur
Udam Singh Nagar, Uk-244713

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 07.04.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 7
F.No.N-11013/7326/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Om Kumar Singh, Advocate
Sh. Rajpal Singh
Village Bharuwala Post Gordhanpur Tehsil
Laksar Haridwar Uk-247663

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 07.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 8
F.No.N-11013/7327/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Rochish Kaushal, Advocate
Sh. Gopal Krishan Kaushal
Siddharth Enclave Gms Road
,Dehradun,Uttarakhand

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 28.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 9
F. No.N-11013/7328/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Jitendra Singh Rawat, Advocate
Sh. Surendra Singh Rawat
Shibbu Nagar Near Jal Nigam Store Devi Road
Kotdwara Kotdwara,Pauri Garhwal,Uttarakhand

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 31.08.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 10
F.No.N-11013/7329/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Sanjay Kumar Ghildiyal, Advocate
Sh. Gotranand Ghildiyal
H.No.20, Sector.4b Ii Moldhar New Tehri Tehri
Garhwal,Tehri Garhwal,Uttarakhand

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 06.09.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 11
F. No.N-11013/7330/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Reyazul Haq, Advocate
Sh. Habib Bux
Mohalla Katoratal Tufail Bagh Near Chowki
Kashipur ,Udam Singh Nagar,Uttarakhand

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 13.09.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 12
F.No.N-11013/7331/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Pooja Rawat, Advocate
Sh. Shiv Singh Rawat
House No..91, Lane No..03 Someshwar Nagar
Rishikesh,Dehradun,Uttarakhand

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 14.09.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 13
F.No.N-11013/7332/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Smt. Madhu Thakral, Advocate
Sh. Harbans Lal
72 Nandpuri Arya Nagar Chowk Jwalapur
Haridwar ,Haridwar,Uttarakhand

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 14.09.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 14
F.No.N-11013/7333/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Suresh Kumar, Advocate
Sh. Nand Kishore
B.146 New Avas Vikas ,UDAM SINGH
NAGAR,UTTARAKHAND

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 14.09.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 15
F.No.N-11013/7334/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Shabab Khan, Advocate
Sh. .
Village Pandri Bypass Colony Sitarganj.Kichha
Bypass Road Sitarganj,UDAM Singh
Nagar,Uttarakhand

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 15.09.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

\e=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 16
F. No.N-11013/7335/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Dhanendra Singh Pundeer, Advocate
Sh. Mahendra Singh Pundeer
Green Mount Cottage Landour Cantt Mussoorie
,Dehradun,Uttarakhand

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 15.09.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 17
F.No.N-11013/7336/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Adesh Kumar Jain, Advocate
Sh. Vakil Chand Jain
House No 129 Mohalla Latowali
Kankhal,Haridwar,Uttarakhand

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 15.09.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 18
F.No.N-11013/7337/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Bhupendra Kumar Sharma, Advocate
Sh. Babu Ram Sharma
101 Main Road Nehru Gram
,Dehradun,Uttarakhand

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 15.09.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 19
F.No.N-11013/7338/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Ruhedas Mojumdar, Advocate
Sh. Gourpad Mojumdar
Shaktifarm No 2 Gurugram Shaktifarm,Udam
Singh Nagar,Uttarakhand

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 15.09.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



BY SPEED POST

Sr.No. 20
F.No.N-11013/7339/2018-NC
Government of India
Ministry of Law and Justice
Department of Legal Affairs
(Notary Cell)

Room No. 439, ‘A’ Wing,

Shastri Bhavan, New Delhi~-110001

Dated: the 10t Oct, 2018

To
Sh./Ms. Raman Kumari, Advocate
Sh. Bhag Chand Sharma
102 Guru Road Patel Nagar
Dehradun,Dehradun,Uttarakhand

Subject : Interview of candidates for appointment as Notary.
Sir,

With reference to your application date 15.09.18 for appointment as Notary,
you are requested to present yourself before the Interview Board for an interview at the

date, time and venue as per schedule annexed.

2. No traveling allowance will be admissible in respect of journeys undertaken by
you for attending the interview.

3. You are also requested to bring the originals of the documents (no Mark-Sheets
will be entertained) and a valid identity proof along with a copy of your complete
application.

Yours faithfully,

=

(Poonam Suri)
DEPUTY LEGAL ADVISER &
COMPETENT AUTHORITY



